
Manipur: TNL seek NHRC aid in AFSPA, FMR withdrawal in Naga 
areas 

https://www.eastmojo.com/news/2024/08/28/manipur-tnl-seek-nhrc-aid-in-afspa-fmr-
withdrawal-in-naga-areas/ 

he TNL urged the NHRC to advocate for the removal of AFSPA from Naga-inhabited 
areas, arguing that this would restore the democratic, moral, and constitutional integrity 
of India. 

by Vangamla Salle K S11 hours ago 

Ukhrul: The Tangkhul Naga Long (TNL), the apex body of the Tangkhul Naga tribe in 
Manipur, has appealed to the National Human Rights Commission (NHRC) of India for 
decisive intervention in removing the Armed Forces Special Powers Act (AFSPA) and 
reversing the Centre's decision to scrap the Free Movement Regime (FMR) from Naga-
inhabited areas. The TNL has raised concerns about the moral, constitutional, and 
civilizational untenability of these actions. 

In a memorandum recently submitted to NHRC Acting Chairperson Vijaya Bharati 
Sayani, TNL President Sword Vashum highlighted the historical and ongoing issues 
faced by the Naga people due to AFSPA. He described the Act as a "Colonial Relic" 
that has remained in place since India's Independence, continuing to oppress the Naga 
population for over six decades. 

"For a centuries-old civilization and in any democratic country, such a draconian law to 
control and deal with their own populace is, to say the least, an unmitigated slur, most 
appropriately, a curse on the democratic credentials and civilization of India," said 
Vashum, who served as an IAAS officer before being elected as the 42nd President of 
TNL on May 22, 2024. 

Vashum questioned the sincerity of the Government of India, stating, "Do we Nagas 
have to live, ever believing that the entire intent and will of the Government of India is to 
lock us up in the prison of fear, injustice, and prejudice? Would you dare imagine having 
your own people locked up even for a year in such a prison? Surely not! If so, why these 
double standards?" 

He further argued that the total untenability of AFSPA is evident in the government's 
contradictory actions. Despite acknowledging that the Naga issue is political and worthy 
of a political solution, the government continues to use AFSPA as a tool of control, even 
as a ceasefire has been in place for decades. "Self-contradiction of absurd proportion!" 
Vashum exclaimed. 
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Vashum also condemned the selective application of AFSPA, pointing out that while the 
law has been lifted in the Imphal Valley—where the epicenter of violence is located—it 
remains in effect in Naga-inhabited areas. He accused the government of harboring an 
"incurable prejudice" against the Nagas and of seeing "ghosts where none exist." 

The TNL urged the NHRC to advocate for the removal of AFSPA from Naga-inhabited 
areas, arguing that this would restore the democratic, moral, and constitutional integrity 
of India. "Only then can we Nagas be certain that the Government of India and the 
Indian people have, at long last, recognized the God-given identity and honor of the 
Nagas," the memorandum stated. 

The TNL also expressed its deep concern over the Government of India's decision to 
scrap the Free Movement Regime (FMR) along the Indo-Myanmar border, a move 
ostensibly intended to contain the fallout from the ongoing Meitei-Zo Kuki conflict. 
Vashum described the FMR's removal as an "utterly inhuman and arbitrary" action that 
continues the colonial legacy of dividing Naga-inhabited areas between India and 
Myanmar. 

"Not content with how much we Nagas have had to suffer unimaginable trauma of 
physical and emotional separations as a legacy of the British colonial saga, GOI has 
now decided to double down on the colonial legacy by erecting fencing walls to put an 
end to our Blood Relationship. This is simply a naked attempt to destroy our identity and 
existence as a people and therefore, we shall not accept it. Overt and covert attempt to 
snuff out blood relationship is the most brutal violation of human rights," he said. 

He further argued that such actions amount to the "most brutal violation of human 
rights" and called on the Indian government to extend basic human compassion to the 
Naga people. 

Vashum expressed hope that, despite the challenges, the Nagas are not giving up 
because they trust the NHRC to deliver justice. "“Before your august body, we say here 
and now, we Nagas are not wild animals that we should be fenced off and segregated 
into your sanctuaries,” maintained Vashum," he declared. 
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TNL ने नागा Ɨेũो ंमŐ NHRC और FMR हटाने के िलए मांगी सहायता 

https://jantaserishta.com/local/manipur/tnl-seeks-help-to-remove-nhrc-and-fmr-in-naga-
areas-3491434?infinitescroll=1 

 
Sanjna Verma28 Aug 2024 10:16 PM 
 

उखŜल Ukhrul: मिणपुर मŐ तांगखुल नागा जनजाित की सवŖǄ सं̾था तांगखुल नागा लॉ̢ग (TNL) ने भारत 

के रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) से सश˓ बल िवशेषािधकार अिधिनयम (एएफएसपीए) को 
हटाने और नागा-आबादी वाले Ɨेũो ंसे ůी मूवमŐट रेजीम (FMR) को खȏ करने के कŐ ū के फैसले को पलटने 

मŐ िनणाŊयक हˑƗेप करने की अपील की है। टीएनएल ने इन कारŊवाइयो ंकी नैितक, संवैधािनक और 

सɷतागत अİ̾थरता के बारे मŐ िचंता जताई है। 
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भारत मŐ मुसलमानो ंको टारगेट िकया जा रहाः  जीशान 

https://www.livehindustan.com/uttar-pradesh/rampur/story-bsp-leader-zeeshan-khan-
files-discrimination-case-for-muslims-with-nhrc-201724876904039.html 

बŠजन समाज पाटŎ के नेताजीशान खान ने रा Ō̓ ीय मानािधकार आयोग मŐ मुİˠम समुदाय के साथ हो रहे 

भेदभाव का केस दजŊ कराया। आरोप है िक राम और बजरंग दाल से जुड़े लोग मुİˑयो ंकी भावनाओ ंको 
भड़काने 

Thu, 29 Aug 2024 01:58 AM  

बŠजन समाज पाटŎ के नेता एवं लोस चुनाव मŐ Ůȑाशी रहे जीशान खान ने रा Ō̓ ीय मानवािधकार आयोग मŐ 
मुİˠम समुदाय के साथ देश मŐ हो रहे भेदभाव का केस दजŊ कराया। आरोप लगाया है िक भारत मŐ 
मुसलमानो ंको टारगेट िकया जा रहा है। बसपा नेता जीशान खान का आरोप है िक आरएसएस बजरंग दल 

सȅाधारी पाटŎ से जुड़े लोग जानबूझकर अभū िटɔणी कर मुİˠमो ंकी भावनाओ ंको भड़काने का कायŊ 
कर रहे है। यािचका मŐ कहा गया िक अब भारत मŐ मुİˠम समाज सुरिƗत नही ंहै और न ही मुसलमानो ंको 
अब अपनी बात कहने का अिधकार है। पािचका मŐ आरोप लगाया है िक पिद मुİˠम समुदाय लोकतांिũक 

तरह से अपनी बात कहते है तो पुिलस Ȫारा लाठीचाजŊ करा कर उनके ही परो ंपर बुʒोजर चलाया जाता है। 

पािचका मŐ गृह मंũालय को पाटŎ बनाया गया िजसमŐ कहा गया है िक यह माहौल पूरे देश मŐ सȅाधाįरयो ंके 

इशारो ंपर िबगड़ रहा है। 
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